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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

REFORT OF THE COMMITTEE ON PRIVATE MEMBERS® BILLS
~ AND RESOLUTIONS

FIRST REPORT

( Presented on 2% March, 1999 )

Constitution of the Committee

Ch. Frem Singh, Hon'ble Speaker Chairman

. Sh, Mangat Ram Singhal Membe r
. Smt, Meera Bhardwaj - Member
Sh. Arvinder Singh Lovely Memrer
. Sh. Ram Bhaj Membter
Sh. Jai Bhagwan Aggarwal Memher
o Sh. Ram Singh Netaji Member
Secretariat
1. Sh. S.K, Sharma ' Secretary
- Sh. P.C. Agarwal Deputy Secretary
3. Sh., K.L. Kohli Committee Officer

The Committee was informed that in the balloting held
on 10th March, 1999, the following three Private Members *
Resolutions have found place for being listed on Friday,
the 26th March, 1999, which has been earmarked for Private
Members ' Buysiness,

The Committee decided to allot time for these Resolutions
as shown against each ¢
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S, No.

Name of Member(s)

Text of Resolution Time
: allotted

Sh., Jai Bhagwan Aggarwal
Prof. Jagdish Mukhi
Sh. Puran Chand Yoqgi

Sh. Naresh Gaur

Sh. Mohan Singh Bisht

This House resolves that 30 Mts.
in order to make the river

Yamuna free of pollution,

an immediate plan be pre-

pared and the same be

implemented within time

bound period.

This House resolves 15 Mts,
that necessary steps

be taken for easuring

the use of Hindi

language in all the

Subordinate Courts of

Delhi,

This House resolves 45 Mts,
that a separate Board

be constituted with a

view to ensure proper

development of

resettlement colonies

and to provide them

basic amenities,

absence
House.,

Place

(1]

Date

.9

The Committee authorised Smt, Meera Bhardwaj 2nd in her
Shri Arvinder Singh Lovely to present the Report in the

Delhi
March s 1999,
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